
CENTWL &11INISTRATIVE TRIBUNAL 
ERNhI(ULM'i BENCH 

0 .A. 345/94 

Wednesday. this the 31st 4ay of May. 1995 

CORhM 

)N'BLE iR. JUSTICE CHTTUR SANKARAN NIR,VICE CHPIRNhN 

WOBLE  I •  p V. VENKATAKRISMAN,, AijvINI$TRATiVE ZENBER 

E .M • Sobha ZVo Madhavan 
Eliyanthodath kDuse, 
Vypeen, Kochi Taluk 	 Appiicant 

vs. 

Staff Officer (Civilians) 
Headquarters, Southern Naval Command 
cochin-4 

The Captain Superintendent 
Naval Ship Repair Yard, 
Cochjn. 

The Canteen Officer, Industrial 
Canteen,Naval Ship Repair Yard, 
cochin. 

The Canteen Supervisor, 
Naval Ship Repair yard, 
Cochin 

Chairman, Canteen Managing Committee 
Naval Ship Repair yard, Cochin 

Chief £taff officer (PA) 
adquarters, So uthern Naval Command 

- Kochi 

John Das C. 
&aran1Umaviia veedu 
Mannadikonam,RuSSalPurarQ, 

dlaramapuram, Thir uvananthapuram 	 Respondents 

BY Advotate Mr. T.P. i. IbrahnKhan,SCGCrR 16 
Advocate M. E.M. J0seph for R7 

ORDER 

CHETTUR SAARAN 

Neither the applicant nor her counsel is present. 

There is no representation either. Application is dismissed. 

NO costs. 

Dated the 31st May, 1995. 
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